
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCIJ MUMIJAI

C.P No. l38l / (MA II )/ 20 17
CA No.

CORAM: Present

SHRI V, NAI-I,ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMT]AI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 29.09,2017

NAME OF THE PARTIES: DBM Ceotechnics & Constructions I.td'

Dighi Pon l-imited

S. No. NAME DESIGNATION SI(INAl'L]RE

SHRI B.S.V, PRAKASH KUMAR
MEMBER I.')
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ORDER

At request of the partics, ljst this matt€r on _1.10.20t7

sdl-
v.NAI,LASENAPATHY sd/-

r.s.v. r,naxf su kul.ren
\Iember (Judici,rt)

Nlcmber (Technical)

SECTION OFTHE COMPANIES ACT: I & BP Code 2016.


